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 Title:  Regarding  alleged  telephone  talks  from  the  jail  in  Bihar.

 MR.  SPEAKER:  Prof.  Malhotra,  you  can  speak.  Please  do  not  mention  the  names.

 प्रो.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्ली)  :  सर,  सुप्रीम  कोर्ट  ने  आर्डर  किया  कि  बिहार  की  जेलों  की  तलाशी  ली  जाए।  बिहार  की  जेलो ंसे  जो  अपराध  हो  रहे
 हैं,  उनके  बारे  में  वहां  जाकर  पूरी  तरह  से  रेड  की  जाए।  रेड  करने  के  बाद  एक  आदमी  के  पास  से  एक  मोबाइल  फोन  निकला  जिसमें  670  कॉल  दर्ज  थीं।  वे  सारी  काल
 मिनिस्टरों  और  बाहुबलियों  को  जेल  से  की  गई  थीं।

 महोदय,  हाइ  कोर्ट  ने  कम  से  कम  120  बार  यह  कहा  है  कि  वहां  ला-एंड-आर्डर नहीं  है।

 MR.  SPEAKER:  This  is  not  a  Central  matter.

 PROF.  VIJAY  KUMAR  MALHOTRA:  Sir,  |  am  only  telling  the  Government  that  वहां  ऐसे  हालात  में  कांस्टीट्यूशन  के  मुताबिक  काम

 नहीं  हो  सकता  है।  इसलिए  मेरी  प्रार्थना  है  कि  बिहार  सरकार  को  बर्खास्त  किया  जाए  और  प्रेसीडेंट-रूल  लागू  किया  जाए।  BE}  (व्यवधान)

 अध्यक्ष  महोदय  :  रामदास  जी,  प्लीज  बैठिए।

 (व्यवधान)

 श्री  सुशील  कुमार  मोदी  (भागलपुर)  :  अध्यक्ष  महोदय,  मैं  डिफरेंट  बोलना  चाहता  हूं।€!  (व्यवधान)

 श्री  प्रभुनाथ  सिंह  (महाराजगंज,  बिहार)  :  अध्यक्ष  महोदय,  वे  बी.जे.पी.  के  डिप्टी  लीडर  हैं।  हम  जनता  दल  युनाइटेड  के  लीडर  हैं।  AE}  (व्यवधान)

 MR.  SPEAKER:  Please  allow  me  to  regulate.  Just  wait  for  one  second.

 ...(Interruptions)

 MR.  SPEAKER:  We  have  started  well.  Please  try  to  have  some  business-like  session.  Shri  Sushil  Kumar  Modi  and
 Shri  Prabhunath  Singh  have  given  similar  notices.  You  also  associate  and  your  names  will  be  recorded.

 SHRI  SUSHIL  KUMAR  MODI:  Sir,  |  want  to  speak  something  different...(/nterruptions)

 MR.  SPEAKER:  |  am  permitting  you  to  associate.  You  have  given  notice  on  the  same  subject.

 ...(Interruptions)

 MR.  SPEAKER:  |  am  sorry,  |  would  not  allow  you.  |  have  allowed  your  hon.  Deputy-Leader.

 (Interruptions)
 *

 MR.  SPEAKER:  Nothing  will  be  recorded.

 ...(Interruptions)

 MR.  SPEAKER:  Please  sit  down.  The  Minister  should  not  intervene.

 ...(Interruptions)

 MR.  SPEAKER:  |  have  allowed  him.  Although  he  has  not  given  proper  notice,  yet  |  have  allowed  him.

 श्री  सुशील  कुमार  मोदी  :  अध्यक्ष  महोदय,  मैं  कुछ  अलग  बोलना  चाहता  हूं।

 अध्यक्ष  महोदय  :  अलग  बोलने  की  बात  नहीं  है  क्योंकि  आपने  इसी  विय  पर  नोटिस  दिया  है।

 ...(Interruptions)

 MR.  SPEAKER:  If  |  have  time,  |  shall  call  you.  Let  me  give  chance  to  others.  Now,  Shri  Lal  Singh  to  speak.

 ...(Interruptions)

 MR.  SPEAKER:  |  am  earnestly  requesting  you  to  please  cooperate.  So  many  hon.  Members  have  given  notices.



 ...(Interruptions)

 श्री  प्रभुनाथ  सिंह  :  अध्यक्ष  महोदय,  हमें  एक  मिनट  के  लिए  सुन  लीजिए।

 (व्यवधान)

 अध्यक्ष  महोदय  :  आप  भी  बिहार  में  राष्ट्रपति  शासन  चाहते  हैं।

 ...(Interruptions)

 MR.  SPEAKER:  |  am  sorry,  it  will  not  be  recorded.  The  names  of  the  hon.  Members  Shri  Sushil  Kumar  Modi  and
 Shri  Prabhunath  Singh  will  be  recorded  as  having  associated  with  the  observation  made  by  Prof.  Vijay  Kumar
 Malhotra.

 *  Not  Recorded


